No. 1-5/4th NCC-CODEX/FSSAI-2018
Food Safety and Standards Authority of India
FDA Bhawan, Kotla Road, Near Bal Bhawan,
New Delhi- 110002

Dated:,u’:ﬂﬁlgust, 2020
ORDER

Subject: Re- constitution of National Codex Committee (NCC) and its Shadow
Committees.

The Food Safety and Standards Authority of India(FSSAI) had constituted National
Codex Committee (NCC) and its various shadow committees for steering the
Codex related work at national level and framing national positions on such
matters vide order no. 1-87/FSSA/Codex/2009 dated 22.12.2015. For further
strengthening and streamlining the working on codex related matters, the FSSAI
reviewed the existing structure and approved a new composite framework with
revised guidelines that have an effective convergence with the food standards
related work both at the international and national level.

2. As per the revised guidelines, nine broad subject matter groups namely “Codex
Co-ordination Groups (CCGs)” have been created with terms of reference
encompassing the role of shadow committees to review matters under
consideration of various international standards setting bodies (Codex, 1SO, OIV
etc.) as well as provide international perspective in the process of development of
domestic food standards and generation of scientific advice in this context.
Individual CCGs covering multiple subject matters will be further divided into
sub-groups , each corresponding to the specific work area of the respective Codex
Committee and technical committees of other international food standards setting
bodies. With this restructuring, the erstwhile shadow committees have been
subsumed and work of the relevant Shadow committee will now be looked after
by the relevant CCG or one of its sub-groups.

3. In light of the above mentioned restructuring and the new guidelines, the
revised constitution of the National Codex Committees (NCC) and various Codex
Coordination Groups(CCGs) and its Sub-groups shall be as under:-

A. Membership of NCC

The National Codex Committee(NCC) will be constituted by the Food Safety and
Standards Authority of India.

_Chairperson: Chairperson, Food Safety and Standards Authbrity of India

S No | Members
1 Agriculture Commissioner, Ministry of Agriculture and Farmers Welfare
or his representative;

2. ]oin_t-Secretary, Deiﬁi‘tmen_ta'_ﬁgé_lth; Miinistryﬁ('if Health & Farhily




Welfare;

Joint Secretary, Ministry of Food Processing Industries;

Joint Secretary, Department of Commerce (EP Agri D1v1310n] Mlmstry of
Commerce;

5. Joint Secretary (Cattle Dairy Development), Departmen_f of Animal
Husbandry, Dairying and Fisheries (DAHD), Ministry of Fisheries, Animal
Husbandry and Dairying ;

6. Joint Secx‘etal;—);, Ministry of Consumer Affairs, Food and Public
Distribution;

2 Joint Secretary (Plant Protection), Department of Agibﬁtﬁ?f &
Cooperation, Ministry of Agriculture & Farmers Welfare;

8. | Joint Secretary(Nutr 1L|0n) Ministry of Women & Child Development ----

9. | Joint Secretary (Flshums) Department of Animal Husbandry, Dairying
and Fisheries (DAHD), Ministry of Fisheries, Animal Husbhandry, Dairying;

10. | Joint Secr&ary (Livestock Health), Department of Animal Husbandry,
Dairying and Fisheries (DAHD), Ministry of Fisheries, Animal Husbandry,
Dairying; .

11. | Joint Agricultural Marketing Advisor, Directorate of MB?REEH{{’& o
Inspection, Parldabad (Haryana);

12; Dn‘ectm(S& VO) Directorate of Sugar and Vegetable Oils, Ministry of
Consumer Affairs, Food and Public Distribution;

13. | Scientist G, Department of Biotechnology, Ministry of Science &
Technology;

14. | Chairman, National Dairy Development Board or his lepresentdtlve K

15. | Secretary, Spices Board; o -

16. | Secretary & CEQ, Coffee Bo;r_d fu -

17. | Chairman, Tea Board;

18. | Chairman, Agricultural and Processed Food Products Export Development
Authority (APEDA);

19. | Chairman, Marine Products ExpmtDeve]oﬁmEBt Authority (MPEDA); -_____

20. | Secretary (DARE) & Director General (ICAR);

21. | DG -CSIR, Council of Scientific and Industrial Research

22. | Secretary DHR & Director General, ICMR;

23. | Secretary General, Quality Council of India ;

24. | Managing Director, National Horticulture Board

25. | Director and Head, (Food and Agri), BIS ;

26. | Director, Export Inspectiori Council of India; PR

27. | Director, National Institute of Nutrition;

28. | Director, Indian Institute of Toxicological Research (IITR); P N S

29. | Director, Indian Agrlcultulal Research Institute ( [IARI)

30. | Director, National Food Laboratory, Ghaziabad;

31. | Director, Shriram Institute for Industrial Research (SIIR), Delhi;

32

Director, Indian Institute of Food Processing Technology (IIFPT), Thanjavur




33.

Entrepreneurship and Management (NIFTEM);

ﬁDean[Post Graduate Studi'és'], National Institute of Food Technology

- 34. Rgf)resentative of Confederation of Indian Industry (CI1);
35. | Representative of Federation of Indian Chambers of Commerce & Ind ustry
(F1CCI);
36. | Representative of the Consumer Coordination Council;
3L

Representative of the Federation of Indian Export Organisation.

B. Composition of the Codex Coordination Groups (CCGs) under the NCC

1(A):

Corre

CCG 1 (Chemicals)

sponding Codex Committees: Codex Committee on Food Additives (CCFA),

Codex Committee on Pesticide Residues (CCPR), Codex Committee on Residues of
veterinary Drugs (CCRVDI), Codex Committee on Contaminants in Foods (CCCI)

0

D

Chairperson and Nodal agency:

i) Sub group on Food Additives and Contaminants in Foods: Chief Executive

fficer/Joint Secretary level Officer dealing with Codex, FSSAI

ii) Sub group on Pesticide residues in Foods: Joint Secretary (Plant Protection),

epartment of Agriculture & Cooperation, Ministry of Agriculture & Farmers

Welfare

iii) Sub group on Residues of veterinary drugs in Foods: Joint Secretary (Livestock
Health), Department of Animal Husbandry, Dairying and Fisheries (DAHD),
Ministry of Fisheries, Animal Husbandry and Dairying;

S No

Members

Joint Secretary, Department of Health and Family Welfare, MoHTFW or his
representative;

2. | Joint Secretary, Ministry of Food Processing Industries or his -
representative;

3. | Joint Secretary, Department of Commerce (EP Agri Division), Ministry of
Commerce or his representative;

4. | Joint Secretary (Livestock Health), Department of Animal I’Iusband}'y,
Dairying and Fisheries (DAHD), Ministry of Fisheries, Animal Husbandry
and Dairying or his representative;

5. |Joint Secretary (Plant Protection), Department of Agriculture & |
Cooperation, Ministry of Agriculture & Farmers Welfare or his
representative;

6. Director, CFTRI or his representative; 7 .

2 Director, Defence Food Research Laboratory, Mysore, or his
representative;

8.

Director, National Institute of Nutrition, or his representative; -




Director, National Dairy Research Institute or hl*; replescnt'ltlve

10. | Director, Indian Institute of 1()x1cologiccl Research (IITR) or his
representative;

11. | Director, Export Inspection Council of India or his 1'epresentativé;

| 12. | Director, ICAR-National Research Centre for (napcs

13. | Director and Head, (Food and Agri), BIS or his 1cplesentatlve

14. | Chairman, National Dairy Developm(,nt Board or his I‘CplCSEl’ltatIVC

15. | Secretary, Spices Board of India or his 1epresentat1v¢;

16. | Director, Indian Agricultural Research Institute (IARI)

17. | In-charge, Central Insecticide Labor atmy, I‘aridabad;

18. | Secretary, CIB & Registration Committee, Directorate of Plant Protection,
Quarantine & Storage or his representative;

19. | Assistant Director General (PP), Indian Council of Agr icultural Research or

his representative;

20.

Assistant Director General (Ammal Health), ICAR or his representative;

21. | Assistant Director General (Fisheries Scmn(,(,) [CAR or his representative;
| 22. | Director, lndlan Veterinary Research Institute (IVRI) or his repr esentative;

23. | Joint Drugs ‘Controller (India), Central Drugs Standard Control
Organization, Directorate General of Health Services or his representative;

24. | Director, Centr al Institute of Fisheries T cchnology (CIET); ]

25. | Dean(Post Graduate Studies), National Institute of Food Technology
Entrepreneurship and Management (N [FTEM);

26. | Director, Shriram Institute for [ndustrial Research (SIIR) Delh

27. | Director, Food Research and Ana1y51s Centre (FRAC), Delhi; _

28. | Representative of Association of food Scientist and Téchnologist in
India(AFSTI);

29, Rep1 esentative of Confederation of Indian Industsy {ELL;

30. Replesentatlve of Federation of Indian Chambers of Commerce & Induét]y '
(F1CCI);

31. | Representative of All India Food Producers Association (AII‘PA)

32. “Representatlve of the Federation of Indian prm t Organisation;

33. | Representative of the Consumer Coor dmatmn Loun(:ll

Spec1al experts

1

Members from respectlvc Scientific Panel (2) for each sub- gi oup

2

NetSCol*AN members(2) for each s*ub -group

i, CSIR-INR

ii. Indian Institute of Horticultural Research( HHR),

iii. Central Institute of Fisheries Technology (CIFT),

iv.  Translational Health Science and Technology Institute (THSTI)

v.  National Institute of Nutrition (NIN),

vi.  Central Institute of Medicinal and Aromatic Plants (C IMAP)

vil.  Birla Institute of l‘echnology& Sc1ence (BITS) Pilani




I(B): CCG 2 (Biological)

Corresponding Codex Committees: Codex Committee on Food Hygiene and Codex
Committee on Meat Hygiene

Chairperson and Nodal Agency
i) Sub group on Food Hygiene: Chief Executive Officer/Joint Secretary level
Officer dealing with Codex, FSSAI

ii) Sub group on Meat Hygiene: Chief Executive Officer/Joint Secretary level
Officer dealing with Codex, FSSAI

S No | Members

i Joint Secretary (Livestock Health), Dep_:cii‘tment of Animal Hiisbandry,
Dairying and Fisheries (DAHD), Ministry of Ministry of Fisheries, Animal
Husbandry and Dairying or his representative;

2. Joint Secretary (Fisheries), Department of Animal Husbandry, Dalrymg
and Fisheries (DAHD), Ministry of Ministry of Fisheries, Animal
Husbandry and Dairying or his replaﬁentc}twe

R Joint Secretary, Ministry of Tood Processing Industries or his
representative;

4. Director, National Dairy Research Institute (NDRI)or his rcpresentatwéW -
Chairman, National Dairy Development Board (NDDB) or his
representative;

6. Chairman, Marine Products Export Developrﬁént Authority (MP]:?DA), or his
representative;

7. Chairman, Agricultural and Processed Food Products Export Development
Authority (APEDA) or his representative;

8. Director, Indian Institute of Toxi&ological Research ”(lITR) or his

representative;

9, Director and Head, (Food and Agri), BIS or his ‘eplesentatn,re e
10. | Representative of Quality Council of India (QCI);

11. | Director, Export Inspection C ounul[blt) of India or his rep: ebentatlve
12. | ADG, ICMR or his representative -
13. | Director, National Food 1aboratz)1;y(NFl,), Kolkata, or his representative

14. | Director, Bhabha Atomic Research Centre (BARC) '

15. | Dean(Post Graduate btudlés] National Institute of Food Technology
Entrepreneurship and Management (NIFTEM)

16. | Director, National Institute of Cholera and Enteric Diseases, I(o]kata (NICED);
17. | Association of Food scientists and ’1‘echnologlsm India(AFSTI)
18. | Representative of Confederation of Indian Industry (CII);

19. | Representative of Federation of Indian Chambers of Commerce & Industry
(FICCI);

20. | Representative of the Consumer Coordination Council

Spec1al experts

wl




1 Members from respective Scientific Panel (2) for ééicﬂis_ub—group
2 NetSCoFAN members(2) for each sub-group
i.  ICAR-IVRI Ul’]dldn Veterinary Resedl(,h Instltute) Bar eilly;

ii. National Institute of Cholera and Enteric Diseases, Kolkata (NICED);

iii.  National Botanical Research Institute, UP (NBRI);

iv.  Indian Institute of T ox1cologlcal Research (IITR);

v.  Central Institute of Fisheries Technblogy [( IET):
vi.  Translational Health Science and T uhnology Instltuleiflililglﬁii o

vii.  National Institute of Nutrition (N-IN]

viii.  Central Institute of Medicinal and Aromatic Plants (( Mifﬁ)ﬁiiii
ix.  Central Avian Research Institute (CARI);
x.  Bhabha Atomic Research Centre .(BAR()
xi.  Indian Institute of Horticultural Research (IIHR);‘

xii.  Birla Institute of Technology & Science (BITS) Pilani;

I(C): CCG 3 (Foods of Plant origin)
Corresponding Codex Committees: Codex Committee on Cereals, Pulses and
Legumes (CCCPL), Codex Committee on Fresh Fruits and Vegetables (CCFFV),
Codex Committee on Processed Fruits and Vegetables (CCPFV), Codex Committee
on Spices and Culinary Herbs (CCSCH), Codex Committee on Fats and Qils (CCFO),
Codex Committee on Sugars (CCS)

Chairperson and Nodal agency:

i) Sub groups on Cereals, Pulses and Legumes, Processed Fruits and Vegetables,
Fats and Qils and Sugars: Chief Executive Officer/Joint Secretary level Officer
dealing with Codex, FSSAI

ii) Sub group on Fresh Fruits and Vegetables: Agriculture Commissioner, Ministry
of Agriculture & Farmers Welfare

iii) Sub group on Spices and Culinary Herbs: Secretary, Spices Board

S Members

No

1. Agriculture Commissioner, Ministry of Agriculture & . Farmers Welfare or
his representative;

2, Joint Secretary, Department of Health & Family Welfare, Ministry of Health
& Family Welfare or his representative;

3. Joint Secretary, Ministry of Food Processing Industries or his
representative
4. Joint Secretary, Department of Commerce (EP Agri Division), MOC or his

representative;

L'% Joint Secretary (Plant Protection), Department of Agncuitmc &
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Cooperation, Ministry of Agr;i-tllltul'e & Farmers Welfare or his
representative;

6. |Joint Agric"ultural Mérrketing Advisor, Directorate of Markéting &
Inspection, Faridabad or hlslepresentdtwe

7. Director (Sugars & Vegetabic Qils), Directorate of Sugars & VC{thdblC 0Oils,
Ministry of Consumer Affairs, Food and Public Distribution or his
representative

8. Secretary, Spices Board, India;

9. Chairman, Agricuitural and Processed Food Products Export Developme'r{tw N
Authority (APEDA) or his representative

10, | Assistant Director General, Indian Council Agricultural Research

Institute(ICAR), Ministry ongnculture and Farmers’ Welfare

11. | Director, Central Food Te(,hnolog]cal Research lnstltute[CH RI) or his
representative;

12. | Director, Defence Food Research Labbratory, Mysore, or his
representative;

13. | Director, National Dairy Research Institute or his representativé;

14. | Director, Indian Institute of :Frbxicologicaf Research (IITR) or his
representative;

15. | Director of Directorate of Arecanut & Spices, Calicut or his repreéentative;

16. | Director, Indian Institute of Spices Research or his representative;

17. | Director of Research, Indian Cardamom Research Institute, or his
representative;

18. | Director, National Research Centre on Seed Sbices (NliCSS) or his
representative;

19. | Director, Export Inspection Council of India or his repr esentative;

- 20: Representative of Department of Blotcchnology, Mlmstly of Science &

Technology;

21. | Director and Head, (Food and Agri), BIS or his r(,prescntatlw -

22. | Chairman, National Dairy Devdopmcnt Board or his repr esentatlve

23. | Representative of Kerala Agricultural University (I(AU)

24. | Representative of Tamil Nadu Agncultulal University (INAU]

25. | Representative of Gujarat Agr icultural Univer sity;

26. | Representative of Sher-e- Kashmir University of Agriculture Science, |
Kashmir;

27. | Representative of CSIR- National Institute of lnterdrisciplinary Science and
technology (NIIST), Thiruvananthapuram ;

28. | Director, Indian Institute of  Oilseeds Research (IIOR)
Rajendranagar, Hyderabad or his Representative

29. | Representative of Indian Institute ofVegefal)]e Research;

30. | Director, ICAR-Central Institute of Fisheries Téchnol()gy (CIFT) -

31. | Secretary, Vanaspati Manufacturers Association of India; - —

3Z.

or his representative

Chairman, Indian Oilseed and Produce Export Promotion Council (lOPEPC]




33. | President, Central Organization for Oils & Trade or his répresehtative;
34. | Representative of Solvent Extractor Association of Indig;
39 Representatlve of Confederation of Indian Industry (ClI l)

36. | Representative of Federation of Indian Chambers of Commerce & ndustly
(F1CCI);
37. | Reprcsentatlve of All India Food Producers Association (AIPPA]
38. | Representative of Indian Pepper and Spice Trade Association (IPG TA);
39. | Representative of All India Spices Exporters Forum (AISFF)
40. | Representative of India Spice and Foodstuffs E xpmtms Association
(ISFEA);
41. | Association of Food Scientist and Technolﬁgists (Ind_i—a) (AFSTI)
| 42. Representative of the Consumer Coordination Council
Special expérts _

1 Members from the respective S_éientif'ic panel(2) for each sub-gruoup
2 NetScoFan membels(Z] for each sub-gr oup o _
i. CGSIR=CFTRI [Ccntxal Food lechnologlcal Research lnstltute)
ii. NIFTEM (National Institute of Food Tech. Fntrepreneurthp and
Management);
iii.  CSIR-CIMAP (Central Institute of Medicinal and Aromatic Plants),
Lucknow, Uttar Pradesh;
iv.  ICAR-IIHR (Indian Institute of Horticultural Research), Bangalore,

Karnataka;

v.  CSIR-NBRI (National Botanical Research Institute), ]_,ucknow,-ﬂUttar
Pradesh;

vi.  ICAR-CIAE (Central Institute of Agricultural Enginéering), Bhoupal,
Madhya Pradesh

I(D): CCG 4 (Foods of Animal origin)
Corresponding Codex Committees: Codex Committee on Milk and Milk products
(CCMMP) and Codex Committee on Fish & Fishery Products (CCFFP)
Chairperson and Nodal Agency:
i) Subgroup on Milk and milk products: Joint Secretary (Cattle Dairy
Development), Department of Animal Husbandry, Dairying and Fisheries
(DAHD), Ministry of Fisheries, Animal Husbandry and Dairying

ii) Sub group on Fish & Fishery products: Joint Secretary (Fisheries),
Department of Animal [Husbandry, Dairying and Fisheries (DAHD), Ministry
of Fisheries, Animal Husbandry and Dairying

' SNo | Members
L Joint Secretary, Department of Health & Family Welfare, Ministry of Health &
Family Welfare or his representative;

2 - Joint Agncultural Marketing Advisor, Dnoctomtc of Mdrkatmg & Inspectm




Faridabad or his repr esentative;

E Chairman, Marine Products Export Developmcnt ‘Authority (MPE DA) or his
representative;
4 Director, National Dairy Rtsearch Institute or his repr e%cntatlve ;
5. Director, Central Institute of Fisheries T cchnology (CIFT), or his
representative;
6. Director, CFTRI or his repr esentative;
#a Joint Commissioner Fisheries Harbour, Department of I ‘isheries, Mmlst]y of
Fisheries, Animal llusb"{ndry and Dairying;
8. Director, National Institute of Fisheries Post Harvest Tu:hnology and T rammg
(NIFPHATT), Kochi
9. Managing Director, National Dairy Development Board or his representative;
| 10. | Director and Head, (Foud and Agri), BIS or his fcpresentative ]
11. | Director, Export Inspectlon Council of India [l l(‘}or his reprcqentatlve
12. | Director, Indian Institute of loxmolog,lcal Research (IITR) or his
representative;
13. | President, Indian Dairy Association (IDA) or his representative;
14. | Secretary General, Sea Food Exporters Association or his replesentatlve
15. | Representative of Confederation of Indian Industry (CIL);
16. | Representative of Federation of [ndian Chambers of Commerce & lndustry'
(FICCI);
17. | Dean(Post Graduate Studies), National Institute of Food T-echnologyw
Entrepreneurship and Management (NIFTEM)
18. | Association of Food Scientists and Technologists , India(AFSTI)
19. | Representative of All India Food Producers Association (AI-FPA);
20. | Representative of a Consumer Coordination Council;

Special experts

1

Members from respective Scientific Panel(2) for each sub- gjt oup

.

NetSCoFAN memberq(Z) for each sub-group

i.  ICAR-NRC Meat (National Research Centre on Mcat) Hyderabad.
ii. Central Institute of Fisheries Technology (CIFT);
iii. ICAR-IVRI (Iudlan Veterinary Research Institute), Izatnagar;
iv.  ICAR-NDRI (National Dairy Research Insthtute) Karnal;
v. ICAR-CIFT (Central Institute of F 1shcr|es Technology), Cochin; “

vi. ICAR-CIBA (Central Institute of Brackish water Aquaculture),
Chennai;

vii.  VCRI, TANUVAS, Namakkal;
viii.  CGKV (Chattlsgarh Kamdhenu Vlshwawdyalaya) Durg;
ix. Centre for Analysis and Learning in Livestock and Food[(‘ALF]
National Dairy Development Board, Anand,;
x.  College of Veterinary Science, Khdnapala Guwahati;
xi.  Vimta Labs Limited, Hyderabad;
xii.  Trilogy Analytical Laboratory Pvt. Ltd. Hyderabad, 'l‘clahgana




I(E):
Corresponding Codex Committees: Codex Committee on Methods of Analysis and
Samplmg (CCMAS)

CCG 5 (Food Testing)

Chau‘person and Nodal Agency Chief Executive Officer /Joint Seuetaly level
Officer dealing with Codex, 'SSAI

'SNo

Members

Assistant Director Gener_al, Indian  Council Agricultural  Research
Institute(ICAR), Ministry of Agriculture and Farmers’ Welfare or his
representative;

2. Director, Indian /\51 icultural Research Institute or his repr escntatlve

3. Director, National Institute of Nutrition, or his lepluentatwe

4, Director, National Food Iaboratony, Ghaziabad or his replcsentative;

L Director, National F ‘00d Labomtory, Kolkata or his reprcsmtdtlvc

6. Director, National Reference L ab()ratmy, Mysole or his rtpresentatlve

7 Director, Central Food L. aboratory, Pune or his representdtlvc !

8. Director, National Dairy Research Institute or his representative;

9. Director, Defense Food Research Laboratory, Mysore or his Icplescntatwe

10. | In-charge, Central Insecticide Laboratory, Faridabad or his representative; N

11. | Director, Central AGMARK l.,aboi'atory, Nagpur or his represehta tive;

12. | Director, Indian Institute of Toxicology Research (IITR) or his representative;

13. | Director, Export Inspecfion Council of India or his repr"esentative

14. | Director, Centre for Analy@ié and Learning in Livestock and Feed (CALF),
National Dairy Development Board or his representative;

15. | Director and Head, (Food and Agjrl) BIS or his repr esentative;

16. | Director, Shriram Institute for Industrial Research [@IIR) Delhi or his
representative;

17. | Representative of Quality Council of India (QCD);

18. | Food Analyst, Delhi Administration K -

19.

Director, Food Research and Analysis Centre [FRAC);

Special experts

Members from the Scientific Panel(2) for each su5~group

NetSCoFAN members(2) for each sub-group

i. ICAR-CIFT;

ETSR 1 Gandhmagal

iti. CSIR- Centr'll Food lcc‘nnologma] Research Institute;

iv.  Exportl nspectlon Agency (EIA- KOthj
V. Punjab Biotechnology Incubator,

vi. ICAR-National Research Centre for Gr ap(.s

vii.  Centre for Analysis and Leammg in Livestock and Food-National Dair/yi
Development Board (NDDB);
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viii.  CSIR-Indian Institute of F()x1c0l()g,1ca1 Research (H LR W
ix Trilogy Analytlcal Laboratory Pvt. Ltd,; I _

x.  Vimta Labs Limited, Life Sciences (ampus

xi.  Edward Food Research and Andlysm Centre Limited;

xii. Neogen Food and Animal Security (Indla) Pvt. Ltd., Kochi, Kerala-

682038

xiii.  Export Inspection Agehcy (EIA-Chennai);
xiv.  Export Inspection Agency (EIA—Kdlkata);
i xv. Fare Labs Pvt. Ltd.

F(F] CCG 6 (Water and Beverages)

Corresponding Codex Committees: Codex Committee on Natural Mineral Water
(CCNMW)

Chairperson and Nodal Agency: Chief Executive Officer/Joint Secretary level Officer
dealing with Codex, FSSAI

S.No. | Members

i1 Joint Secretary, Ministry of Health and Family Welfare or his representative;
ks Joint Secretary, Ministry of Science and Technology or his representative;
| 3. Joint Secretary, Mlmstly of Drinking water and Sanitation or his
representative;
4. Joint Secretary, Ministry of Food Processing “and Industries or his
representative

B. Director, CSIR- ICT (lndlan Institute of Chemical Technology), Hyduabad or
his representative;

Director, Indian Institute of Toxicological Research [Il 'R) or his repl e%ntatlve
Director, National Institute of Nutrition or his repr esentative;

6

7

8. Director, National Institute of Hydr ology or his representative
9 Director and Head, (Food and Agri), BIS or his representative;
10. | Representative of Confederation of Indian Industry (CII]

11. | Representative of Federation of Indian Chambers of Commerce & lndustry

(FICCD);
12. | Representative of Consumer Coor dlnatlon Council
Spec1al experts
1 Members from the Scientific Panel(2) for each sub- group
& NetSCoFAN members(2) for each sub-group

i.  CSIR-IICT (Indian Institute of Chemical l(,chnology) llyderabad

ii.  IIHR (Indian Institute of Hor ticultural Research)

iii. CSIR- CIMAP(Central Institute of medicinal and Aromatic Plants, |
Lucknow)

L iv.  CSIR-NEERI {Nétionzﬂ Environmental Engineering Research Institute,
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Delhi )

v. CFTRI (Central Food T EChI’IOIOgl(.dl Rescarch nsutute Mysore)

vi.  Lucid Lab, llydelabad

vii. Vimta Labs Limited, Hyderabad

I(G): CCG 7 (Nutrition)
Corresponding Codex Committees: Codex Committee on Nutrition and Foods for
special dietary uses (CCNFSDU)

Chairperson and Nodal Agency: Joint Secrfetary(N utrition), Miniétry of Women &
Child Development

S No. | Members
il Joint Secr(,tary(Reproductive and Child Health), Depaftment of Health,
Ministry of Health and Family Welfare or his representative;
2. Joint Secretary, Mlnlstly of Food Processmgj and Industries or his
representative;
3 Joint Secretary, Department of Commerce (EP Agri bivision), M"inistry of
Commerce or his representative;
4, Joint Secretary (Trade), Ministry of Agriculture and Farmers Welfare or his
representative;
5. Joint Secretary(CA), Ministry of Consumer Affairs, Food and Public
Distribution or his representative;
6. Director, National Institute of Nutrition, or his repr esentative;
7. Represcntatlve of Depdrtmcnt of Blolcchnology, Mlmstly of Science & |
Technology;
8. Professor & Head, Department of P-édiatrics, AI]MS;
9. Network Coordinator, Breastfeeding Promotion network of India; )
10. Head(Nutrition), Indian Council of Medical Research or his representative;
11. Representative of Dietetic Assouatlon | 7
12. Director, CFTRI or his representatlve ' i
13. Representative of Food and Nutrition Board(FNB), Department of Women
and Child Development;
14. Dean(Post Graduate Studies), National Institute of Food Technology
Entrepreneurship and Management [NII TEM);
15 Association of Food Scientists and lechnologlsts lndla[Al ST 1) ]
16. Representative of Confederation of Indian Industry (CID);
B Representative of Federation of Indian Chambers of Commerce & lndustry
(FICCI);
- 18. Representative of Consumer Coordination Council
Special experts i "
1 Members from Scientific Panel (2) for each sub- gloup .
2 NetSCoFAN membels(Z) for each sub-group
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i, ICMR-NIN (National Institute of Nutrition);

i, Central Institute of Fisheries Technology (CIFT);

ii. National Botanical Research Institute, UP (NBRI)

iv.  Bhabha Atomic Rescarch Centre (B/\R(‘)

v.  Central Institute of Medicinal and Aromatic Plants ((,IMAP)

vi. ICAR-CIAE [Lentral Institute ongrILultm e Engmeu ing) Bhobal;

L vii.  Birla Institute of Technology & Science (BITS) Pilani

I(H). CCG 8 (Packaging and Labelling)

Corresponding Codex Committees: Codex Committee on Food Labelling (CCFL)

Chairperson and Nodal Agency Chief Executive Ofﬁcel/ Joint Secretary level

Officer dealing with Codex, FSSAI

S No. | Members

1. Joint Secretary, Department of Health, Minilstry of Health and Fafnily Welfare
or his representative;

2. Joint Secretary, Ministry“ of Food Pr_(“)cessiﬁg- and Industry or his |
representative;

3. Joint Secretary, Departm(,nt of Commerce (l P Agrl Division), MOC or his
repr esentative;

4. Joint Secretary (Cattle Dairy Developmeht}, Department Of “Animal
Husbandry, Dairying and Fisheries (DAHD), Ministry of Fisheries, Animal
Husbandry and Dairying;

5. Joint Secretary, Ministry of Consumer Affairs, Food and Public Distribution
or his representative;

6. Joint Secretary (Plant Prot(,c‘uon) Department of Ag,rlculture & Cooper ation,
Ministry of Agriculture & Farmers Welfare or his representative;

7. Joint Secretary(Nutrition), Ministry of Women & Child Development

8 Joint Agricultural Marketing Advisor, Directorate of Marketing & lnspectlon
Faridabad or his representative;

9. Chairman, Spices Board, India;

10. Director, CFTRI or his leprcsentatlvc

11. Director, National Institute of Nutrition, or his represéntatwe; |

1.2, Chairman, Agricultural and Processed Food Products Export Develdpment
Authority (APEDA) or his representative;

13. Director and Head, (Food and Agri), BIS or his representafive-

14. Director, Export Inspection Council of India or his representative;

15 Representative of National Dalry Developmcnt Board;

16. Representative of Quality Council of India; v

17 Director, Indian Institute of Packagmg, Mumbai; _

18, Representative of Confeder ration of Indian Industry (CII);

19, Representative of I ‘ederation of Indian Chambers of Commerce & lndustry
(FICCI);

20 Representative of Consumer Coordination council;
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Special expei;ts

1 Members from Scientific banel[Z) for each sub—grourp
2 NetSCoFAN members (2) for each sub- group

i. Indian Institute of Packag,mg (11P), Mumbai;
ii. ICAR-NDRI (Natmna! Dairy Research !nmLute) Karnal;
iii. CSIR-IITR (Indian Institute of Tox:colng:m! Hesearch] Lucknow
iv.  Central Pulp & Paper Research Institute; Delhi
v.  DFRL (Defence Food Research Laboratory), Mysmu
vi.  ICAR-CIFT (Central Institute of Fisheries ]echnoloqy) Lochm Kerala;
vii. [T (Indian Institute of Technology), Kharagpur;
viii. T (Indian Institute of lLLhnology) (nndhmdgal
ix. [T (Indian Institute ofTechno]og,y] Guwahati;

; 4 Depaltment of DdlI‘y Science and Food I(,chnologjy, Banaras Hindu |
University Varanasi;

xi.  Anna Univcrsify, Chennai

I(I). CCG 9 (Principles and Procedures)
Corresponding Codex Committees: Codex Alimentarius Commission, FAO/WHO
Coordinating Committee for Asia(CCASIA), Codex Committee on General Principles

(CCGP) and Codex Committee on Food Import and Export Certification Systems
(CCFICS)

Chairperson and Nodal Agency
i) Sub-Group on Codex Alimentarius Commission:- Chairperson, FSSAI
ii) Sub-Group on CCASIA:- Chief Executive Officer/Joint Secretary level Officer
dealing with Codex, FSSAI
iii) Sub-Group on General Principles :- Chief Executive Officer/Joint Secretary
level Officer dealing with Codex, FSSAI
iv) Sub-Group on Food Import and Export Certification Systems: Joint Secretary
(EP-Agri), Ministry of Commerce & Industry
S No. | Members ' "

i Joint Secretary, Department t of Health, MoHFW or his l*epresentativé'

2 Joint Secretary, Ministry of Food Processing Industries or his representative;

3 Joint Secretary, Department of Commerce (EP Agri l)1v1<;10n) MOC or his
representative;

4. Joint Secretary (Trade), Ministry of Agrmultme and Farmers Welfare or his
representative;

5. Joint Secretary (Cattle Dairy Development), Department of Animal

Husbandry, Dairying and Fisheries (DAHD), Ministry of Fisheries, Animal
Husbandry and Dairying;

6. Joint Secretary (Fisheries), Depaltm(,nt of Animal Husbandly, 1)a1ry1ngj
and Fisheries (DAHD), Ministry of Fisheries, Animal Husbandry, Dairying;
7. Joint Secretary (Livestock Health), Department of Animal Husbandry,

Dairying and Fisheries (DAHD), Ministry of Fisheries, Animal Husbandry, J
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8. Joint Secwtary[CA] Mmlc;uy of Consumer Affairs, Tood and Public
Distribution or his representative;
9. Joint Secretary (Plant Protection), Department of Agrlcultm e & Cooperation,

Ministry of Agriculture & Farmers Welfare or his representative;

10. Joint Secretary(Nutrition), Ministry of Women & Child Development, or his
representative

11, Joint Agricultural Marketing Advisor, Directorate of Marketing & Inspection,
Faridabad or his representative;

12. Secretary, Spices Board, India; <~
13. Director, CFTRI or his u_p: esentative; “ - J
14. Director, National Institute of Nutrition, or his representative;

15. Chairman, Agrlcultuml and Processed Food Products FXport Devdopment

Authority (APEDA) or his representative;

16. Chairman, Marine Products Export Dcvelopmcnt Authority (MPEDA), or his
representative;

(148 Director and Head, (Food and Agri), BIS or his 1 repr esentative;

18. Director, National Food Laboratory, Ghaziabad

19: Director, Export Inspection Council of India or his raplescntau\m ' *l
20. Representative of Indian Council Agl gricultural Research Institute(ICAR)
24, Representative of Indian Council of Medical Research (ICMR)

- 22. Representative of Council of Scientific & Industrial Resear Lh(CSlR]

25 Representative of National Dairy Development Board;

24. Representative of Quality Council of India;

25. Representative of Confederation of Indian Industly (CI1);

26. Dean(Post Graduate Studlcs) National Institute of Food Tec—hnolog,y
Entrepreneurship and Management (NIFTEM);

27, Representative of Federation of Indian Chambers of Commerce & Industry
(F1CCI);
28. Representative of Consumer Coordination Council;

=

This order supersedes all order related to constitution of NCC and its shadow
committees.

This issues with the approval of Competent Authority, FSSAL

(P. Karthikeyan)
Deputy Director (Codex & Regulations)
To,

All concerned members.

Copy to:-
i) PPStoC.P, FSSAI
ii) PSto C.E.O, FSSAI
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